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1  Inclusion of Domestic Workers in the existing legislations

(1)  Domestic workers will have the right to register as workers. Such registration

will facilitate their access to rights & benefits accruing to them as workers.
(111) Right to form their own associations , trade umons

(iv) Right to have minimum wages, access to social security, protection from

abuse, harassment, violence
(¥) Right to enhance their professional skills
(v1) Protection of Domestic Workers from abuse and exploitation
(vii) Domestic Workers to have access to courts, tribunals, etc.
(viii) Establishment of a mechanism for regulation of concerned placement agencies
Unemploved graduates in rural and urban areas

3600. SHRI RAVI PRAKASH VERMA : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the details of the number of graduates in the country who are employed as

on date, State-wise;
(b) the details of rural unemployed graduates, State-wise;
(c) the details of urban unemployed graduates, State-wise;
(d) the reasons for steep rise in unemployment since 2014; and

(e) the reasons for failure of efforts to arrest rise in unemployment in the

country?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR) : (a) to (¢) As per the results of annual Periodic
Labour Force Survey (PLFS) conducted by National Statistical Office (NSO), Ministry
of Statistics and Programme Implementation during 2017-18, the State/UT-wise estimated
Worker Population Ratio (WPR) and unemployment rate in rural and urban areas for
the persons of age 15 years and above who are graduates according to usual status
(principal status+subsidiary status) basis to the extent available is given in Statement

(See below).
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{d) and (e) As per the results of PLFS and Employment-Unemplovment Survey
conducted by Labour Bureau, Ministry of Labour and Employment, the estimated
unemployment rate on usual status (principal statustsubsidiary status) basis for the

persons of age 15 years and above to the extent available is given below:

Survev™ Year Unemployment Rate

2017-18 (PLFS) 6.00%
Survey by Labour Bureau
2015-16 37

2013-14 3.4%

*Survey methodology and sample selection are different in PLFS and Labour Bureau survey

Employment generation coupled with improving employability is the priority of
the Government. Government has taken various steps for generating employment in the
country like encouraging private sector of economy, fast-tracking various projects
Involving substantial investment and increasing public expenditure on schemes such
as Prime Minister's Employment Generation Programme (PMEGP), Mahatma Gandhi
National Rural Employment Guarantee Scheme (MGNREGS), Pt. Deen Dayal Upadhyaya
Grameen Kaushalya Yojana (DDU-GKY) and Deendayal Antodaya Yojana-Natlonal Urban
Livelihoods Mission (DAY-NULM). Details of the employment generated through these

schemes/programmes are given below:

Employment Generated

Schemes/Year 2015-16 201617 2017-18 2018-19
Estimated employment generated 323 408 387 5.87 (ull
under PMEGP (in lakh) 31-03-2019)
Persondays Generated under 23514 235.64 23374 267.9 (till
MGNREGS (in crore) May, 2019)
Candidates placed under DDU- 1.09 1.48 076 1.36 (ull
GKY (in lakh) May, 2019)
Placement under DAY-NULM 034 1.52 115 1.63 (till
{(in lakh) 18-06-2019)

Source: Respective Ministry
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Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) has been launched by the
Ministry of Labour and Employment for incentiv Esing employers for promoting
employment generation. Under this scheme, Government is paying entire employer's
contribution (12% or as admissible) towards EPF and EPS for all eligible new emplovees
tor all sectors for 3 years. Till 01-07-2019, the scheme has covered 1,53,035 establishments

and 1.21 crore beneficiaries.

Pradhan Mantri Mudra Yojana (PMMY) has been initiated by Government inter
alia for facilitating self-employment. Under PMMY collateral free loans upto T 10 lakh,
are extended to micro/small business enterprises and to individuals to enable them to
setup or expand their business activities. Upto 31st March, 2019, 18.26 crore loans were

sanctioned under the scheme.

Pradhan Mantri Kaushal VikasYojana (PMKVY) is the flagship scheme of the
Ministry of Skill Development & Entrepreneurship (MSDE). The objective of this Skill
Certification Scheme is to enable a large number of Indian youth to take up Industry-
relevant skill training that will help them in securing a better livelihood and to meet their

employment requirement.

Government has implemented the National Career Service (NCS) Project which
comprises a digital portal that provides a nation-wide online platform for the job seekers
and employers [or job-matching in a dynamic, efficient and responsive manner and has

a repository of career content to job seekers.

Start-up India is a flagship mitiative of the Government of India, intended to build
a strong ecosystem that is conducive for the growth of start-up businesses, to drive

sustainable economic growth and generate large scale employment opportunities.

Besides these initiatives, flagship programmes of the Government such as Make
In India, Digital India, Swachh Bharat Mission, Smart City Mission, Atal Mission for
Rejuvenation and Urban Transformation, Housing for All, Infrastructure development
and Industrial corridors have the potential to generate productive employment
opportunities. Ministries/ Departments/ States run skill development schemes across
various sectors to improve the employability of youth and also facilitate placements.
Schemes such as the National Apprenticeship Promotion Scheme (NAPS) wherein
Government reimburses 25 percent of the stipend payable to apprentices also enhances

employabllity of the youth to access employment.
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State/UT-wise details of worker population ratio and unemployment vate for

persons of age 15 vears and above who are graduales according to usual

status (principal status+tsubsidiary status) basis

during 2017-18 (PLFS)

Sl No.  State/UT Worker Population Unemployment Rate (in%)
Ratio (in%) Rural Urban

1 2 3 4 5
L Andhra Pradesh 505 285 236
2 Arunachal Pradesh 62.9 192 241
3 Assam 587 150 93
4 Bihar 509 151 18
5 Chhattisgarh 615 172 176
6 Delhi 457 0.0 135
7 Goa 55.8 115 211
3 Gujarat 511 138 6.4
9 Haryana 45.8 253 10.3
10.  Himachal Pradesh 487 241 16.5
11, Jammu and Kashmir 498 181 245
12, Jharkhand 478 273 132
13.  Kamataka 544 178 103
14 Kerala 415 322 292
15 Madhya Pradesh 542 9l 149
18, Maharashtra 559 138 90
17 Manipur 537 303 209
18 Meghalaya 73 94 140
19, Mizoram 62.2 16.8 214
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1 2 3 4 5
20, Nagaland 388 514 373
21, Odisha 483 243 125
22, Punjab 467 11.9 13.8
23.  Rajasthan 453 205 141
24, Sikkim 655 18.0 125
25, Tamil Nadu 484 40.5 179
26.  Telangana 434 385 222
27, Tripura 510 122 11.8
28.  Uttarakhand 438 28.8 143
29, Uttar Pradesh 452 186 170
30,  West Bengal 508 150 10.1
31.  Andaman and Nicobar 627 175 294
Islands
32, Chandigarh 475 00 194
33.  Dadra and Nagar Haveli 632 00 00
34, Daman and Diu 483 307 17.4
35.  Lakshadweep 343 404 56.3
36.  Puducherry 455 439 17.0
Arr Inpia 497 205 145

Source: Annual Report, Periodic Labour Force Survey (PLFS), 2017-18, M/o Satistics and
Programme implementation

Creation of jobs under ‘Make in India’

3601. DR. T. SUBBARAMI REDDY : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the details of additional jobs created and people employed under the "Make
in India' imitiative in the last four years, year-wise, State-wise and sector-wise data

thereof,



